313 Matters Under

SHRI KAMAL NATH: I have got the
book here with me, any I have got a
photostat copy of that page; I can lay* it
on the Table of the House,

MR. SPEAKER: It seems he iy a.

very knowledgeable person!

SHRI KAMAL NATH: He has taken
the border right down to Allahabad. The
Members from Allahabad must sit in a
different House!

[ am convinced that the hon. Members
will agree with me that this is shameful
callousness on the part of a man who
once held the most powerful chair in the
world. Richard Nixon apparently got so
carried away by his blind ‘“tilt’ towards
Pakistan that he pushéd the Indo-Pakistan
boundary as far as Allahabad.

Such ignorance of a former President
of the world’s richest nation is an indi-
cation of Nixon's level of knowledge ot
our subcontinent and the general accu-
racy of his book., In the same chapter.
Nixon snecers at Mrg Gandhi for beinga
“dictator™, ... (Interruptions) Do you
agree’?

SHRI  SATYASADHAN CHAKRA
BORTY (Calcutta South): I do not agrec
with the material fact but with his asszs
sment [ agree.

SHRI KAMAL NATH: This ig Satan
swearing by the Bible, because Nixon's
lasting concern for democracy is immor-
talised in the records of the Watergate
tl‘ials‘

Sir, Nixon is not an ordinary private
citizen but is still a pillar of the Republi-
can Party which is in power at present.
The book presumably has official sanc-
tion and backing. Through you, I am
requesting the House to demand an un-
conditional apology from the US  State
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Department for such delirious and ~absurd
utterances from one of its former masters.

(ii) Pakistani citizens over-staying in

Rajasthan,
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(iii) Proper distribution of loans to poor
people of Maharashtra under Integrated
Rural Development Programme,
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*The Speaker not having subsequently accorded the necessary permission, the
paper was not treated as laid on the Table.



